| ZEM No. 1H Court No. 8 SECTION |V

(For Judgnent)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Gvil Appeal No. 6337/2003

National Fertilizers Ltd. & Os. Appel | ants
VERSUS

Sonvir Si ngh Respondent
Wth

Givil Appeal No. 466/2004

Civil Appeal No. 466/2004

Cvil Appeal No. 464/2004

Civil Appeal No. 467/2004

Civil Appeal No. 465/2004

Cvil Appeal No.7575/2005

Date :12.5.2006 : The matter was called on for judgnment today.

For Appellant(s)/ M . Ghanshyam Joshi, Adv.
Respondent ( s)

M . Di nesh Kumar Garg, Adv.

M. Ashok Mat hur, Adv.

M. Devendra Singh, Adv.

Hon' bl e M. Justice S.B.Sinha pronounced the judgment of
t he Bench conpri sing

H s Lordship and Hon ble M. Justice P.P. Naol ekar

The appeals are allowed in ternms of the signed judgnent.
No costs.



( Meenu Sethi ) (Push
ap Lata Bhardwaj)

Court Master
Court Master

Si gned reportable judgnent is placed on the file



